22.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M

1. RFA 178/2018 BADAL & ORS. PRAVEEN SURI,
VS. M/S NIRANJAN PROPTECH
PVT. LTD. & ORS.

2. RFA 179/2018 BADAL & ORS. PRAVEEN SURI,
VS. M/S NIRANJAN PROPTECH
PVT. LTD. & ORS.

HIGH COURT OF DELHI REGISTRAR (LISTING)
21.02.2018



